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Kinlstrise. The details about amount 
spent by the Committee are ~ 
collected and will be placed on the 
Table of the House. 

(C) Yes. 

llarijan Alrlcultural Labourers 

888. Slid Bata 81n1h: 
Shrl Gal ..... : 
Shrl YaabpaJ 81n1h: 

Will the Minister of SocIal WeUare 
be pleased to state: 

(a) whether Government are aware 
tlrat a large number of Harijan agri-
cultural labourers are either un-
omployed or under-employed in the 
various states in the country; and 

(b) whether Government propose 
to take some steps to provide these 
workers with agricultural lond on 
long-term lense with a view to in-
creasing food production? 

The Deputy MinIster III the Depart· 
lDent of Sooial Welfare (Shrlmatl 
Chaadrasekhar): (a) Yes, Sir. 

(b) The Government of I~dia h~ve 
a scheme of giving financIal asslst-
ance to States under lhe CentrallY 
Sp01lsored Programme lor resettle-
ment of landles. agricultural labou-
rers on land. The Harijan agricul-
tural labourers arc also getting the 
benefit of this scheme. 

.... Shrl Bata 8In&1l: 
Shrl GuIshan: 
8hr1 YuhpaJ S .... h: 

Will the Minister of Sodal WeUare 
be pleased to state: 

(a) whether any survey has been 
conducted in regard to the grievances 
ot the HarlJans In the varioUi State.; 

(b) if 10, the ftndinllS thereof; alld 

(el the propoals of Govemment to 
redr.... INch grievances' 

The Depat:r MIDIster In the Depart-
lDent of Social WeUare (ShrtmaU 
chantiraaekhar): (a) to (c). No 
such survey has been conducted. 
However, B Committee has been 
appointed to go into the question of 
untouchability as also the problema 
relating to economic uplift and edu-
cational development Of Scheduled 
Castes. Their report will contain an 
assessment of the needs at the Sche-
duled Castes. The Committee has not 
yet completed its labours. Neces-
sary action will be taken when the 
report is received. 

Holiday Camps for Children 

900. Shrlmall Renuka 8arkatakl: 
Shrl R. S. Pandey: 
Shrl Rajeshwar Patel: 
!'Ihrl Ravlndra Varma: 
Shrl R. Barna: 

Will the Minister of Sooial Weltare 
be plea,ed to state: 

(·a) whether Government have any 
scheme under consideration to set UP 
holiday camps for children; and 

(b) it so, the main features thereof? 

The Deputy MlDister ID the Depart-
ment of Social Welfare (Shrlmatl 
ChaDdrasekhar): (a) and (b). The 
Central Social Weih.Te Board, New 
Delhi, has been implementing. a 
.cheme of Holiday Homes for Chlld-
ren .ince 1958. Under thl. .cheme, 
the Board sanctions grants-in-aid to 
voluntary welfare organisations.for 
organisIng holiday camPs for chlld-
ren in the age-group 10-16 and 
belonging to 'families with an annual 
Income of Ro. 3,000 or lese. The 
maximum amount of grant, which 
may be sanctioned for a camp of IS 
day. for 50 children Is &s. 3,000. The 
o"lectives of the scheme are as fol-
lows:-

Ca) To stimulate real enjoym .... t 
and appreciation ar out-
door Ufe: 

(b) To provid.. trainIng ID citi-
zenship throuRh live and 




